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Advocate for Applicant (s)
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NOTES OF THE REGISTRY " ORDERS OF THE TRIBUNAL
0 No 473 2008 ,,,,, L

Applicant present in person g
Mr. C.B. Sharma, Counset for Caveator

" Heard Iearned counsel for the parl:les

, Applicant submlts that he ,%/ants to wlthdraw thls~~
OA with liberty reserved to him Sile separate OAs for -
‘same each cause of action. - '

. In vlew of what has been stated above, this OA is
disposed of as withdrawn with liberty resewed to the
appllcant to ﬁle separate OAs for the same each cause -

 of action.
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